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NAME OF OFFICER DATE OF GRANT OF ACP.I

29.O3.2013SHRI SHANKER LAL GUPTA
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Copy forwarded to the following for information and necessary action :-

The Secretary to the Law lvlinister, Government of Rajasthan' Jaipur'

The Principai Secretary to the Government, Law Department-Cum-Legal

Remembrance, Rajasthan, JaiPur.

The Secretary to the Government of Raiasthan, Department of General

Administration (Gr.2), JaiPur
The Secretary, Lokayukata' Sachivalaya, Jaipur'

The Accountant General, Rajasthan, Jaipur'
The Registrar (Vig.) / (Admn. )/(Rules)i(Class )l(Exam )/OSD(F&|)' Rajasthan

High Court, JodhPur.
irr"e Registrar_cum_principal private Secretary to Hon',ble the chief Justice,

Rajasthan High Court, JodhpurlJaipur.
ffr! negistrai (Admn.), Rajasthan High Court Bench, Jaipur with the request

to Ji"tri[rte the copies of t-his order to all the Hon'ble Juciges sitting at J.aipur

ir,rouglr p.s. Nlember Secretary, Raiasthan State Legal services Authority

and a'il the Judicial Officers posied in the Registry at Jaipur Bench' Jaipur'

nff Sr.Deputy Registrars/Dy. Registrars, Rajasthan High Court'

Jodhpur/Bench, JaiPur.
The birector, Rajasthan State Judicial Academy, Jodhpur

District & Sessions Judge concerned'
Concerned Offi cer/Court/Treasu ry Officer'

P.S. to all Hon'ble Judges sitiing at Jodhpur'

n.O..,J., Ctassitication Section (\{ebsite)' Rajasthan High Court' Jodhpud

Bench, JaiPur (with two coPies).
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Personal File/
Conf ./Accou nts/General/Service Book Clerk/

Sub. Courtistatistics/Computer Cell

RJS Leave/Jr. Actt./Building Cell. REGI RAR &dJ*,-

ORDER

Pursuant to the Govt. Orders No.F.11(3)Judl./2002, dated 07'05'2003

andNo.F.26('12)Nyaya/2009dated03.05.20'l0,followingOfficerishereby

grantedF|RSTASSUREDCAREERPRoGRESS|oNScaleofSeniorCivil

JudgeCadrei.e.Rs.43690-1080-49090-1230.56470witheffectfromthedate

mentioned against his name:-


